(b) and (c) No major racket invalving scanned tickets has been detected. Two cases of
scanned tickets were detected in Train No. 2108 on 24.06.2010. The loss occurred due to this was
approximately Rs. 4,702/-. Another case of scanned ticket was detected on 11.02.2011 in
Mumbai-New Delhi Rajdhani Express. The ticket was seized and the passenger was charged as

per rules with penalty.

(d) Vigilance and anti-fraud checks are conducted regularly . Intensive Check Posts (ICP)
have been set up atimportant stations/locations for effective control of ticketing fraud especially in
unreserved segments. Staff utilized at Intensive Check Posts are educated about ticketing fraud
S0 as to increase their alertness. Hand Held Terminals have been introduced as a pilot project to
check the validity of the ticket on a real-time basis. Instructions have been issued to ticket
checking staff to use supplementary charts at enroute stations which indicate cancelled ticket
after chart preparation at the originating stations. Special drives are also conducted to verify the

genuineness/watermarking of tickets.
Construction of new Railway Station near Moulali, Hyderabad
736. SHRI NANDI YELLAIAH: Will the Minister of RAILWAYS be pleased to state:

(a) whether memoranda have been received from public of Hyderabad during February
2011, indicating urgent need for construction of a new Railway Station with compulsory halt for all
trains near Moulali area, Hyderabad for reducing the distance by 40 kms, for all passengers who
are compelled to travel to Kachiguda Railway Station through various modes of transport through

busiest roads;

(b) ifso, whether South-Central Railway would take immediate steps for construction of a

new Railway Station, as suggested near Moulali, with compulsory halt for all trains; and
(c) ifnot, detailed reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKD): (a) Yes, Sir. A memorandum has been received from Shri G.
Ramakrishna, Ex Floor Leader, Malkajgiri Municipal Council, Rangareddi District for providing a
new station/halt at LC gate No. 2T /.e. 2-2/1km. which is located between Malkajgiri and Moulali

stations on South Central Railway.

(b) The matter has been examined by South Central Railway and it is found that the
request for a new railway station near Moulali is neither commercially feasible nor operationally

desirable.

(¢) The proposed location of new station/halt which is at Level Crossing gate No. 2T i.e.
2-2/1km. is between Malkajgiri and Moulali stations. Itis seen that this Level Crossing gate is only

2 kms away from Malkajgiri and 1.5 kms away from Moulali Railway Stations. Both Moulali and
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Malkajgiri are provided with stipulated passenger amenities/facilities and necessary halts to trains.
As the distance to the nearest stations is very small it is neither commercially viable nor

operationally desirable to create a new station at close proximity to existing facilities.
Accident case of a woman athlete
737. SHRIMATI GUNDU SUDHARANI: Will the Minister of RAILWAYS be pleased to state:

(a) whether it has come to the notice of Government that a woman athlete, Sonu Sinha,

was pushed out of running train thereby losing her leg;

(b) if so, the final outcome of the investigation made by Railway Police on the above

incident;
(c) the details of sections under which the case was booked; and
(d) the action taken against the culprits?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKI): (a) On 11.04.2011 between 4.10 hrs and 4.20 hrs, one lady
passenger named Arunima Singh @ Sonu Sinha wife of Robin Chitrawanshi resident of Alkapuri,
Kurshi Road, P/S Gudumba, District Lucknow had fallen down from train no. 14205 Padmawat
Express after passing Chanheti railway station. She was run over by train no. 13010
Dehradun-Howrah Express, which was running on the adjoining track as a result she lost her left

leg. She was taken to Civil Hospital Bareilly by railway staff.

(b) to (d) On the basis of complaint lodged by the above lady passenger, Government
Railway Police/Bareilly has registered a case vide crime no. 121/2011 under section 307, 393

Indian Penal Code. The case is under investigation. No culprit has yet been arrested.
Modern toilets in trains
738. SHRI T.K. RANGARAJAN: Will the Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to alter the design of latrines in trains to prevent spailing

of tracks while it stops at stations; and

(b) whether there is any proposal to change the present system of employing human

beings to clear feces matter from railway station track by using water cannon?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKI): (a) Indian Railways are in the process of developing various
types of environment friendly “green toilets” and conducting field trials before considering

fitment/retrofitment in coaches as a regular measure.
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